CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

O.A. No0.272/2014

New Delhi, this the 25™ day of January, 2017.

HON’BLE MR. JUSTICE PERMOD KOHLI, CHAIRMAN
HON’BLE MS. NITA CHOWDHURY, MEMBER (A)

Dr. H.C.Bansal

S/o Dr. P.L. Bansal

FR Sr.C.M.0. I/C

Chief Homeopathic Specialist

R/o M-12, FF (1),

Green Park Extension, New Delhi-16. -Applicant.

(None)
VERSUS

1. Union of India
Through its Secretary, Deptt. of Ayush
Ministry of Health and Family Welfare
IRCS Building, 1, Redcross Road,
New Delhi-110001.

2. Secretary, Ministry of Health & Family Welfare,
Nirman Bhawan, New Delhi-110011.

3. Secretary, DOPT,
North Block, New Delhi.

4. The Secretary, U.P.S.C.
Sahajahan Road, New Delhi.

5. Dr. Alok Kumar,
Deputy Adviser, Ayush
Ministry of Health & Family Welfare
IRCS Building, 1, Redcross Road,

New Delhi-110001. ...Respondents.

(By Advocate: Shri Naresh Kaushik)



(OA N0.272/2014)

(2)

ORDER (ORAL)
By Mr. Justice Permod Kohli

None appears for the applicant even on the second call. On
the last two dates of hearing also, the applicant remained absent.
It appears that the applicant is not interested to prosecute this

O.A. Dismissed for default of appearance and prosecution.

(NITA CHOWDHURY) ( PERMOD KOHLI)
MEMBER (A) CHAIRMAN

/kdr/



